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None is present for the applicant

STl B. Mathur is present for the respondents, The

applicant has not filed any R.A, inspite of last

OPPOrtunity being given as per order dated 04.3,98.
Ihe applicant is restrained from filing H.A, List
fe-r finagl hearing on 04,.,8,98 st the stage of

Amaie/

Regiorrars
\-g-ag

W Conme A, T A

admission,

J el _ Aela !

Q6/10/98

Hon.Mre. 3. uvayal, A M.

HoneMr. 9ele Jain, JeM.

None for the applicante. 5Sri KeNeKatiyar
proxy counsel for Sri P. Mathur for the respone
dents.

The counter-affidavit has been filed
in this €ase as long back as on Q3+0.94. No
R.A. has been filed as yet.

A perusal of the order-shwet shows
that non remain present for the applicanton
19.8.97, 26,2.97, 27411697, 0403.98, 20.4,98
as well as today. |

The applicant seems to have lost
interest in this cases Therefore, the case
is dismissed in default and for non-prosecution,
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